Written Answers to [21 July, 2014] Unstarred Questions 77

B. Opencast Mining

Modern technology such as Shovel-Dumper, Dragline etc. combination is being
predominantly used in all opencast mines of WCL.

(d) In WCL, most of the mines located in State of Maharashtra have coal in the
bands G8 to G10 and the production from these mines comprises about 99% of total
production from the State. Production from G5/G7 graded mines is only about 0.40 MT
per Annum and there is no further scope of increasing production of these grades.

Even the future projects of WCL, in the State of Maharashtra do not have reserves
of higher grade than G8 grade coal.

Royalty on coal

1224. SHRI DHIRAJ PRASAD SAHU: Will the Minister of COAL be pleased to

state:

(a) whether the royalty on coal is being regularly paid to the State Governments
by all the subsidiaries of Coal India Ltd. (CIL);

(b) whether Government has taken a decision to revise the royalty rates on coal;

(c) if so, the details thercof including the formula adopted/to be adopted to
determine the royalty rates;

(d) the benefits likely to accrue to each of the States, as a result thereof;,

(¢) whether some coal producing States have approached the Central Government

for increasing the royalty rates on coal; and
() if so, the details thereof along with Government’s reaction thereto?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYAL): (a) Yes, Sir.

(b) Under Section 9(3) of the Mines and Mineral (Development and Regulation)
Act, 1957, the Central Government is empowered to amend the Second Schedule to the
Act so as to enhance or reduce, once in three years, the rates of royalty on minerals
specified in Schedule-I of the said Act including coal. The present rates of royalty on coal
and lignite was revised w.e.f 10.05.2012.

(c) Does not arise in view of (b) above.

(e) and (f) The revision of rates of royalty is done in consultation with all the stake
holders including the coal producing and the coal consuming States.



